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CHRKRJ / LHARM
‘Clgf 1/1987

Shri Kulkarni appears on
behalf of Shri K S Savanur,
counsel for the applicant.

The pxdmx application has been
filed under Section 22(3)(g) of
the Administrative Tribunals

Act of 1985, The order against
which this applicadtion has been |
filed was passed by a Bench
consisting of Shri Ch, Ramakrish-
na Rao and Hont*ble Shri P,
Srinivasan, Member(&). In view
of this, the application may be
listed before the same Bench

on 6/2/87.

[ g :
(»Nmrg\fé\”ﬂ ‘y; O v Q.

/ -
—

MEMBER(J) MEMBER (A7) “

(KSP)VC/(LHAR)

” '."i w-gk_f‘/Y 1 n‘,‘”(‘"?.

Post = this for

case

hearing




AN 1821 f5% 7

~ A -

e

Date Office Notes Orders of Tribunal
62,1987 CHRKRJ[PSH

M S S

Shri P,N. Kulkarni for Shri K,S.Savanur
for the applicant, Shri M.S.Padmarajaiah
for Respondents, For want of time adjournad .
to 9.2.1987,
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